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Service Records front Pakistan

+
*7S» f^ hri Subodh Hansda:

' ]_ Shri S. C. Samanta:

Will the Prime Minister be pleased
to state:

(a) whether the service records of 
all Central Government employees 
v ho were serving in Pakistan before 
partition have been received by Gov
ernment; and

(b) if rvot, the reasons therefor?

The Parliamentary Secretary to the 
Minister of External Affairs (Shri
Sadath Ali Khan): (a) No, Sir

tb) Under an agreement reached 
with the Government of Pakistan in 
July, 1955, lists showing particulars of 
all Central Government servants, 
whose service records wore due from 
Pakistan, have been compiled and sent 
to Pakistan for collection of the 
records at their end. Similar lists have 
been received bv us from Pakistan 
Government Steps are now being 
taken by both the sides to collect the 
records with a view to exchange them 
en bloc.

Shri Subodh Hansda: May I know 
how many service records have been 
leceived by the Government up to 
date?

Shri Sadath Ali Khan: So far, parti
culars of 2,614 service records have 
been sent to the Government of 
Pakistan in three batches The first 
batch was sent in March, 1956. The 
Government of Pakistan forwarded to 
us in the end of December, 1957, a 
list of 2,583 persons whose service 
records were said to be due from us

Shri Subodh Hansda: May I know 
whether there is any objection from 
the Pakistan Government to give back 
the service records of the Central Gov
ernment employees?
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Shri Sadath All Khaa: There is no 
objection, but delays oocur.

Shri P. R. Patel: May I know whe
ther there are Sind cases wherein 
employees have not received their 
pension since partition—-those who 
have come from Karachi and stay in 
India?

Shri Sadath Ali Khan: In the
absence of service records Government 
employees on our side are being 
accorded all the benefits due to them 
on production of acceptable collateral 
evidence regarding details of service 
prior to migration to India.

Shri P. R. Patel: May I know whe
ther it is a fact that one Mr. Prabhat 
Shankar Ganpat Ram requested this 
Government to look into his pension 
claim and yet the case is pending?

Mr. Speaker: The hon Member will 
give intimation to the hon Minister 
The hon. Minister cannot have at his 
fingers’ ends information regarding 
individual cases

Shri U. L. Patil: May 1 know
whether the service records of persons 
serving in semi-Government bodies, 
namely, local bodies, district boards, 
etc.. have also been called for’

The Prime Minister and Minister of 
External Affairs (Shri Jawaharlal 
Nehru): I am afraid I cannot answer 
that question straightway. I will have 
to enquire into it

Mr. Speaker: I do not want ordi
narily to allow any question relating 
to details of administration Wo are 
not here to judge that and we do not 
have all the facts I would suggest 
that to the hon. Members At the 
same time, I would request hon. Minis
ters. whenever requests are made or 
information is sent, by any hon. Mem
ber regarding a particular hard case, 
to look into it and give replies to it.

Shri Jawaharlal Nehru: I should be 
very glad if the hon. Member will 9end 
us particulars of this case.

Mr. Speaker: Yes; both the hon.
Members may do so.
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Under-developed Countries
' 760. Shri Harish Chandra Mathur: 

Will the Prime Minister be pleased to 
state:

(a) whethei U.N Secretary General 
has proposed the setting up of a pool 
of expert administrators to serve in 
under-developed countries, and

(b) what is the nature of the scheme 
and the Government of India’s reaction 
to it’

The Parliamentary Seoretary to the 
Minister of External Affairs (Shri 
Sadath Ali Khan): (a) Yes.

(b) The memorandum by the 
Secretary-General about his proposal 
for the setting up of an International 
administrative service is placed on the 
Table of the House [See Appendix 
III. annexure No 110 | The Govern
ment of India is, in principle, in favour 
of the setting up of this service on an 
experimental basis and on a modest 
scale.

Shri Harish Chandra Mathur: From 
the memorandum which has been 
placed on the Table of the House, it is 
seen that it was circulated by the 
Secretary-General in June, 1957. May 
I know What progress has been made 
since then?

Shri Sadath Ali Khan: The Secre
tary-General is to submit his first 
report to the Council at its 26th session 
in the summer of 1958. So, the matter 
is still there




